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Association of States with Seif-Employment *
Scieme

2612, SHRI SUDHIR KUMAR
GIRI[ : Will the Minister of INDUSTRY
be pleased to state :

(a) whether State Governments have
becn associated with the Seif Emyloyment
Scheme ; and

]

(b) if so, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAQ) : a) Yes,

Sir.

( The Seif-Employment Scheme for
Educated Unemployed Youth is being
implemented in the couniry District
Industries Centres which are under the
administrative control of State Govern.

ments,

Sapgeet Nalak Akademy Service
Bye-Laws

2613, SHRI HIRA LAL R, PAR-
MAR : Will the Minister of EDUCA-
TION AND CULTURE be pleased to

state ©

1
(a) whether it is a fact that the
Sangret Natak Akademy is an autono-
mous organisation under the Depariment’
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of Culture set up by Government in 1953
and it has its own service bye-laws for its
employeces duly approved by Government
in 1984 ;

-(b) whether it is also a fact that 1o
make changes in any *clause in the sarvice
Byc-luws and Rules and Regulations
approval of Government is required as
per clause 3 (XXVI) of its Memorandum
of Association, and also employees are to
be informed accordingly ;

(c) whether it is also » fact that
certain changes in the Service Bye-laws of
the Akademy have been made without
approeval of Government and employees
have not been informed ; and

(d) if s0, what are the details in this
regard 7

THE MINISTER OF STATE IN
THE MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL WEL-
FARE (SHRIMATI SHEILA KAUL):
(a) and (b) Yes, Sir,

{c) and (d) Sangeet Natak Akademi,
which is an aulohromous organisation, has
repurted one instance when they have
changed the Scivice Bye-laws during 1973
w-thin their powers, This changed relates
to mcde of recruiiment to mnisterial
pcsts,  As the question of recruitment 10
ministerial posis s subjudice it will not
be advisable to comment on this malter at
this stage,

Booking of Foodgraims in open
Rail Wagons

2614, SHR1 R, P, DAS : Will the
Minister of RAILWAYS be plcased to
state

(a) whether Government are aware of
the fact that foodgrains are often booked
to States in open rail wagons which
generally get wot during rain  and
become unsuitable for human consump-
tion ; and





